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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH, CHENNAI
ORIGINAL APPLICATION NO. 35/2024 (SZ)
EARLIER O.A. NO. 637/2023 (PB)

IN THE MATTER OF:

Tribunal on its own motion SUO MOTU
based on the news item in Daijiworld

Dt.

26.10.2023 titled “Mangalore:

lllegal stone quarry mining -
Contractor threatens local
residents”

Versus

Deputy Commissioner, Dakshina Kannada and Ors ...Respondents

Further REPORT ON BEHALF OF RESPONDENT NO. 1

MOST RESPECTFULLY SHOWETH:

1.

That the instant report is being filed pursuant to the order dated
16.02.2026 passed by this Hon’ble Tribunal in the instant matter,
pertaining to realization of the remaining environmental

compensation of Rs. 4,80,000/- from the violator.

With respect to the queries posed and the observations made in the

order dated 1602.2026, it is submitted as follows:

Re: Reattachment of Vehicles — It is submitted that the vehicles

attached previously have not been reattached, the State has already

attached the land belonging to the defaulter Mr. Suresh Sanjeeva
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Bhandary for the very same environmental compensation which is
due to be paid under the present Original Application. The attachment

has already been incorporated in the RTC as well.

Details of Attached Property — The details of the land belonging to

the defaulter that has been attached are as follows:

District Dakshina Kannada
Taluk Mangaluru

Village Neerumarga

Sy No and extent: 4/1A (0.70 acres),

4/2 (0.18 acres),
4/5A (1.36 acres)
Total extent- 2.24 acres

Land Type Converted land- 1.08 acres
Khushki land-  1.16 acres
Total extent- 2.24 acres

Guidance value of land as | Converted | Rs 6.500/- per
per Sub Registrar Office land square mtr.
Khushki land | Rs 1,81,20,000
per acre.

Total value of 2.24 acres Rs 4,94,29 140/-
(Rs Four Crore Ninety-Four
Lakhs Twenty Nine Thousand

One Hundred and Forty
Only).

True Copy along with translated copy of Sub Registrar Office

Guidance Value of land is annexed herewith as Annexure R-1.

The defaulter has failed to pay the balance penalty amount of Rs.
4,80,000/- till date. Therefore, the Tahsildar, Mangaluru Taluk has
issued Auction notice bearing no: Tax/CR/40/25-26 and

Tax/CR/19/2025/959448, dated 24.04.2026, informing the public that




the property belonging to the defaulter Shri Suresh Sanjeeva

Bhandary S/o Sanjeeva Anthappa Bhandary bearing Sy No 4/1A

(0.70 acres) 4/2 (0.18 acres) and 4/5A (1.36 acres) will be sold

through public auction on 02.05.2026 at 11.00 AM and interested

bidders can participate in the auction. After the auction of the said

lands, the Tahsildar will remit the amount which is due to the

Government and also recover the cost of the sale and pay the

balance amount to the defaulter.

7. True Copy along with translated copy of auction notice dated

24.04.2026 is annexed herewith as Annexure R-2.

8. It is hereby submitted that necessary steps have been taken to

recover the amount due from the defaulter. In view of the above, the

present original application may be disposed of.

Date:28.04.2026

—
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DejpuiyOCammissionect
Dakshina KiéanadlarDistrict

Filed by (y\ W/‘

Darpan KM
Standing Counsel
State of Karnataka
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Annexure R-1

2023-24 Fe 520 Donved sveed) suzdeeodss gejedad a)mamdm—aosmmdrﬁzj@'dmd/dgm @owanh S Tydabe wdha 5&5%3 ©owIE JoIR0 S, aP T aeriFdees lefa]A]

REVISED
RESIDENTIA
L SITE RATE
PER Sq.Mir

AZednY Wartaaly/
awdy, Fov | BOI/Fow | werteady
B3 3 B * | Borbeas
y W3 | 133 | Fs |

u8d ewo i 3

BIBY, My (RUZ, ¢ Boew?) Katipalla Village (Surathkal 11obli) 35.20,000 [ 30.60.000 | 31.85.000 | 3.379.000
Sozde,0 Bde3-7.Fo. 14, 15, 29, 43, 45, ,

1 g e . 2 " Potential Area -S.No, 14. 15,29, 43, 45. 68. 69, 135 38.19.400 [ 33.30.000 | 34.62.000 | 3.672.000

68, 69, 135

2 a5 Aicon 28.000
3 D5 AT Aicon Resideney 25,000

4 DB T, ek Aicon Square 28.000

5 sdb@ UTEFE d)gt.!‘ Aisha Apartment 1 25.600

6 8Os B leeef Allief The Gold 27,000

7 2. e30F. e30°, drbdc:')u B. R. R. Residency 26.400

8 008 orF Bea* Bramarambika Enclave 26,500

9 A B CI'TI DAMARIS 26,000

10 dQ'htSRf mﬁdm‘ Dayyin Palace 28.000

11 B8 JUr® Decean Villas e 28.000

12 a’éaboa‘ kle} i Diamond Aura 26.500

13 g o BOejees Diamond Ieritage il 28.000 o o L e
14 dmda: OTLI € ot Dunes Apartment 23.200
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15 Paaf rPos vmae dou Crautham Gauray Apartment 27.000

16 rieeq) 0 Golden Tulip 26.000

17 B3 = Iasan Baith 27.000

I8 mo;aga?, Johara Residency o 27.000

19 | w8 g Khathija Ghar 27.000

20 & eHmaLT £ 2ot Kriss Apartments 26.500

21 Srad &0 Mavari House ’ 27.000

22 oo Tt e oS Nasa Apartment o 7 26751)“

23 TeIS0* w@eese ot Palemar Apartment T | 26000 '
24 S o o e ot Palmar Apartment 26.000

25 Toe'r deeahesf Park Royal 26.500

26 3T d&’:‘t‘ﬂ% Pathima Residency 26.500

27 mﬂdlﬁ)-_t-ﬂ%;‘%'d)ou‘ Plaza Apartment 26.000

28 BB seoTES, / B, Pratham Complex / Heights 27.000

29 Bertr AT, Regal Residency 26.000

30 Balrs SRy Riva Avenue 27.500

31 ox4 T Ud?émd $4 Star Avenue - o 27.000 e
32 o4 deabrF Yeo T S4 Surya Chambers o 28.000

a3 Rdeed mad Samoara Valley 24,400

34 Zoddf edere Sham Arcade 27.000

35 e dretss Shama Court 27.000

36 Zjead SR, Shreya Residency 26.000

37 Aaw ederat Sumuda Arcade 26,000

38 Badedfomse ot Thamam Apartment 27.000 B
39 aahd Thamara Apartment 27.000

40 000 ST, Thara Residency 27.000

41 dotizf Vintage gmm




Oﬁtf)
1163 | Brod; I=° Tadoes Pompei View Point 26,000
1164 | Sod¥mad - atvay, B Thenkulipadi - Main Road 3500 Tl
1165 | Z08¥ae8 - g o Thenkulipadi - Cross Road 2500
1166 | BoR9z08 - wvag e Thenkulipadi - Interior 2000
Qed@rrte myab (rochas deew) Neerumarga Village (Gurupura 11obli) 5. 3k .
i N 0 1.585.000 | 1.942.000 | 2.398.000
1167 | @t &t Manoor Heights 25.000
1168 | O deest, Red Rocks 24.000
1169 | TN 40D Tarick bes, Sagar's Cira Sagar ills 25.000
1170 | @ericf XIA Sagar XIA 24.500
71| Gew @657 Sneha Heights 25,000
172 | B Jedorr o onie ¢ The Legend By Agraja 25,000
1173 | ddpesf SAER), Willows Residency 24,500
1174 moﬁﬁﬁﬁ PANCHAJANY A 25.000
1175 | $Ref Bowor CRYSTAL CENTRE 3;‘288
1176 | ebJdpeas S8, " Menezees Residency 24.000
J ~edhararir - dway, o Neerumarga - Main Road 6500
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1178 | dedbaveriv - ©F 8T Neerumarga - Cross Road 4500
1179 | Qechararie - 2.v@ced Neerumarga - Interior 3500
3DIF My (b3 BReVY) Padushedde Village (Surathkal Hobli)
952.000 836.000 1.106.000 | 1,533,000
1180 | ST - doay o Padushedde - Main Road 4000
! ].8 I ﬁd)a'tg - g d@ ]’il(lil.\'hL’leﬁ_ - Cross Road m 3500
1182 ‘_""ma":é - bv@deé Padushedde - Interior 2000
Brbdoed My (oo Beew?) Paduperara Village (Gurupura Hobli)
952,000 837.000 1,106,000 | 1.533.000
1183 BT - d‘”‘”ﬁ d"_“: Paduperara - Main Road 4500
1184 | ShIoed - o g3 Paduperara - Cross Road 2500
1185 SDS0 - "'*“""’E':’JCSde Paduperara - Interior - I 2;;;() | B
atire IR (SR ) Permude Village (Surathkal Hobli) 952,000 | 837.000 | 1.158.000 | 1.380.000
1186 | Sawrd ooy, Fod - B.Jo. 34. 144 Permude State Highway - S.No. 34, 144 5000 082,000 | 951.000 | 1,316,000 | 1.568.000
1187 | ©owef &3,08,7° vmees e ehots* Ambal Paradise Apartment 24.500
.
1188 | Scdved - avay, dF Permude - Main Road 4000
118y | devrd - egtog R P B P y

g




Translated Copy of Annexure R-1

Revised Estimated Average Market Value Guidance price list for the year 2023-24 falling within the jurisdiction of
Municipal Corporation/ City Council/ Municipality/Town Panchayath of Mangaluru Taluk Sub Registrar Office

Village Revised Residential Site Rate per
square Mtr
Neerumarga Village (Gurupura Hobli)
1177|Neerumarga - Main Road Neerumarga - Main Road 6500
1178|Neerumarga - Cross Road Neerumarga - Cross Road 3500
1179|Neerumarga- Interior Neerumarga- Interior 3500
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Translated Copy of Annexure R-2

Office of the Tahsildar, Mangaluru Taluk Dakshina Kannada District

Immovable Property Auction Notice
No: Tax/CR / 40/25-26

No: Tax/CR/19/2025/959448 Date: 24/04/2026

The public is hereby informed that the immovable property described in the following schedule has already been attached for recovery of arrears due to the Government and this
immovable property will be sold through auction. Interested bidders may purchase the immovable property at the auction. Further information may be obtained by interested

recorded in the register of the immovable property concerned).
Description of Land

Amount Due to the Details of properties to Designation of officer

. 5 . Place and time of auction
Government be auctioned conducting the auction " "

S| No File No Defaulter Name

Shri Suresh Sanjeeva Bhandary Mangaluru Taluk

: Tax/CR / 40/25- anjeeva Antha
Mo Eag/ER 4073 S/o Sanjeeva Anthappa Neerumarga Village Sy G Date: 02/05/2026, 11.00 AM Office of
26 No: Bhandary (Family Charitable Deputy Tahsildar ! .
Rs 4,80,000/- No 4/1A- 0.70 Acres, 4/2- . the Deputy Tahsildar, Gurupura Hobli,
Tax/CR/19/2025/95 Trust) Bommara House, 0.18 acres, 4/5A- 1.36 Gurupura Hobli Mangsliru Tahik
9448 Kadandale Village Moodabidre A o
Taluk acres along with assets

sd
Tahsildar
Mangaluru Taluk

To,

Shri Suresh Sanjeeva Bha ndary S/o Sanjeeva Anthappa Bhandary (Family Charitable Trust) Bommara House, Kadandale Village Moodabidre Taluk- through the Tahsildar
Moodabidre Taluk- served copy shall be submitted to this office without fail.

2 The Revenue Inspector, Gurupura Hobli- for further necessary action

The Revenue Inspector/ Village Administrative Officer- to be present on the date of auction. To publish the auction notice in the daily newspaper and submit a copy of
paper publication to this office. To give wide publicity about the auction..

4  Shri Suresh Sanjeeva Bhandary S/o Sanjeeva Anthappa Bhandary (Family Charitable Trust) Bommara House, Kadandale Village Moodabidre Taluk- through Speed Post

5  The Hon'ble Deputy Commissioner, Dakshina Kannada District, Mangaluru for information
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